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CENTRAL ADMINISTRATIVE TRIBUNAL °
'CALCUTTA BENCH

L X - WS eus

0.A. 739 of 1997,

present : HON'BLE OR. B.C. SARMA, ADMINISTRATIVE' PEPBER,

HON'BLE MR, D, PURKAYASTHA, JUDICIAL MEMBER,

ATun Chandra Ugs _
5/0- Lt, Surendra Nath Das,
residing at Plot No, 5/565,
Kataganj, Dist- Nadia,

coe Applicant,
\rs, '

1, Union of India,
service through the Sacretary,
Ministry of Communication,
Deptt, of Posts, DAK Bhawan,
Neu Oelhd'lo )

2, Chief Post Master Genersl,
 Uest Bengal Circle, Yogayog Bhauen,
C.R. Avenue, Cal-12,

3, Director of Postal Services,
Calcutta Region, C.R. Ayenue,
cal"12¢

4, Supdt, of Post OFfices,
Nad ia South Divn, Kalyani,

5, Sub-Post Master,
Kalyani, Nadia,

oo Respondents,
For gpplicant : Mr, Samir Ghosh, Counssl,
For respondents s Mr. S.K. Uutta, Counsel, 7
| Hgard on : 13,1,98, | Ordered on ¢ 13,1,98,
ORDER
8,C,Sarmg, AM,
1, This apalication'zfs been filed by‘the applicant raising

the grievence that there is/threat of termination of his service
as EODO PGCKBr;

2, : Uhen admiss ion hearing of the matter Qas tekan up today

it appeats thgt the tsrmination ofder uaa.passad by fhe respondents

/i)} : Contd, ,p/2,



2/K/C,

élready on 25,7,1997, Us have been.given tq understand that the
applicant has filed another O,A, bearing No, 872 of 1997, which

is pending adjudication by the Tribunal raising the issue about

" termination of his serviece, In ‘Such a position, the instant appli-

cation has becoms infructuous and, hence, it is dismissed at the

stage of admission hearing itself without passing any order as to

costs, : _ ‘
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(D. Purkayas tha ) ' 8,0, Sarma )
Member (2) . Mamber (R)



